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GOVERNMENT OF ODISHA 

COMMERCE & TRANSPORT 
(TRANSPORT) DEPARTMENT 

,JJ.3I SHORT NOTICE INVITING TENDER 
"CHARTER SERVICES BETWEEN 

BHUBANESWAR & ROURKELA FOR TEAMS & 
OFFICIALS OF FlU ODISHA HOCKEY MEN'S 

WORLD CUP 2023" 
Government of Odisha, Commerce & Transport 
(Transport) Department desires to hire twin engine turbo 
prop ATR-72 Aircraft(s) complying to all safety norms as 
prescribed by the DGCA from time to time. The charter 
service will be required for movement of teams & officials 
of FIH Odisha Hockey Men's World Cup 2023 between 
Bhubaneswar & Rourkola from 07.012023 till 29.01 2023. 
Eligible and interested scheduled Airline operators may 
download the Short Notice Inviting Tender (SNIT) 
document which contains the details of the requirement 
from the following website of Government of Odisha and 
submit their offer, 
https://tendorsod1sha.qovJn/nlqg/app & 
https:f/ct.odlsha.govin!tenders. 
Proposals complete In all respect should reach the 
undersigned latest by 05:00 PM on 1512.2022. Bids 
received after the above deadline shall be summarily 
rejected. The authority reserves the right to reject any or 
all the proposals without assigning any reason thereof. 

Sd!-
Additional Secretary to Govt & 

Director of Aviation, 
Commerce & Transport (Transport) 
Department Government of Odisha 
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UP Housing & Development Board 
* * Office of the Executive Engineer 
t.. CD. Agra-03 Nlalviya Pustahalaya Bazar Yojana, DI. Road, Aligarh 

NOTICE INVITING TENDER 
Letter No.- 2083/ENG-241422 Date: 07,12.2022 

Information Regarding E-Tender Notice 
E-Tender for construction of 01 No. Sub-Centre 

under PM-ABHIM in Block Awagarh in District Etch 
is invited up to dated 15.12.2022 at 04:30 PM on 
www.etender.up.nic.in. Prospective bidders 
are requested to keep visiting the website 
www.etender.up.nic.in  and www.upavp.in  for more 
information/Corrigendum. Executive Engineer 

A CENTRAL ELECTRICITY REGULATORY COMMISSION 
3rd & 4th Floor, chandetlok Building, 36 Janpath, 
Now Delhi-110001, Phone: 23353503 FAX: 23753923 

Petition No. 20517012022 Dated: 5th December, 2022 
NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF 
SECTION 15 OF THE ELECTRICITY ACT, 2003 (the Act) 
I. An application for grant of Category 'IV' trading licence for inter-
State trading in electricity in whole of India has been made before the 
Commission by VEH Global India Private Limited, 9th Floor, My Home 
Twitza, Plot No.30/A, TSIIC Hyderabad Knowledge City, Raldurg, 
Hyderabad, Telangana-500081. 
2. A copy of the application, along with its annexures and 
enclosures, made by the applicant for grant of inter-State trading 
licence to VEH Global India Private Limited before the Commission 
can be accessed at the website www.vibrantenergyholdings.com  
orlrtspected by any person in the Commissions office by following the 
laid down procedure. 
3. On consideration of the material available on record, the 
Commission is satisfied that prima facie the applicant qualifies for 
grant of licence for inter-State trading in electricity and by order dated 
5.122022, the Commission has proposed to grant a Category 'IV' 
licence to the applicant for inter-State trading In electricity in whale of 
India. 
4. Notice is hereby given in pursuance of clause (a) of sub-section 
(5) of Section 15 of the Act to Invite suggestions or objections, if any, to 
the proposal to grant licence for inter-State trading in electricity as 
aforesaid by the Commission to be received by the undersigned latest 
by 20.12.2022 at the above noted address. The objections or 
suggestions received after the specified date shall not be considered. 
5. The Commission has fixed the application for final disposal or 
2212.2022 and the person who tiles the suggestions or objections 
may in his discretion attend the hearing, for which no TA/DA shall be 
paid by the Commission. 

Sd!- (Harpreet Singh Pruthi) 
Secretary 
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